NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH
2"FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI
DAILY CAUSE LIST DATED 22.02.2022 (TUESDAY)

COURT -II (VIRTUAL MODE)
10:30 AM

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial) and Hon’ble Dr. Ashok Kumar Mishra,
Member (Technical)

For Admission (After Notice)

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Manish Kumar Verma N.K. Sejvani Amol Vyas
No. 117 of 2021 Vs. Soumil Sharma-
Felix Tools Pvt. Ltd. & Ors. R2
2. Competition App. | Kuntal Chowdhury. Santosh Kumar Neha Tandon-R1
(AT) No. 35 of Vs. Nakul Mohta-R2
2019 Macleods Pharmaceuticals Ltd. & Anr.
With
3. Competition App. | Kalyan Chowdhury. Santosh Kumar Neha Tandon-R1
(AT) No. 36 of Vs. Nakul Mohta-R2
2019 Cipla Ltd. & Anr.

For Hearing

4. Comp. App. (AT) | Tridhaatu Kirti Developers LLP Smriti Churiwal Arjun Krishnan-R1
(Ins) No. 95 of Vs. Saurabh Ajay Gupta-
2021 Arihant Nenawati & Ors. R2 & R3
Srishti Prabhakar
5. Comp. App. (AT) | Doha Bank Q.P.S.C. & Ors. Shubhabrata Aishani Das
(Ins) No. 414 of | Vs. Chakraborti Rishabh Jalsani-R1
2021 Anish Nanavaty & Ors. Saloni Thakker-R2
Nilang Desai-R3
Nishi Bhankharia-R4
& R5
6. Competition App. | Manoj Gupta (Proprietor, M/s. KartikNagarkatti Avinash Sharma (R-
(AT) No. 43 of Mahalaxmi Steels) CCDh
2018 Vs.
Competition Commission of India &
Ors.
With
7. Competition App. | Ecoman Enviro Solutions Pvt. Ltd. & MaliniSud Avinash Sharma (R-
(AT) No. 44 of Ors. CCI)
2018 Vs.
Competition Commission of India &
Ors.
With




8. Competition App. | Fortifield Security Solutions, through its | MaliniSud Avinash Sharma (R-
(AT) No. 45 of Proprietor Bipin Vijay Salunke CCI)
2018 Vs.
Competition Commission of India &
Ors.
With
9. Competition App. | Raghunath Industry Pvt. Ltd. &Anr. MaliniSud Avinash Sharma (R-
(AT) No. 46 of Vs. CCI)
2018 Competition Commission of India
&Ors.
With
10. | Competition App. | Sanjay Agencies &Anr. Aditi Sharma Avinash Sharma (R-
(AT) No. 47 of Vs. CCD
2018 Competition Commission of India &
Ors.
With
11. | Competition App. | Lahs Green India Pvt. Ltd. &Anr. Sameer Abhyankar Avinash Sharma (R-
(AT) No. 49 of Vs. CCI
2018 Competition Commission of India &
Ors.
With
12. | Competition App. | Ecoman Enviro Solutions Pvt. Ltd. & Malini Sud Avinash Sharma (R-
(AT) No. 56 of Ors. 1)
2018 Vs.
Competition Commission of India &
Ors.
With
13. | Competition App. | Raghunath Industry Pvt. Ltd. & Anr. Malini Sud Avinash Sharma (R-
(AT) No. 57 of Vs. 1)
2018 Competition Commission of India & Anr.
With
14. | Competition App. | Fortifield Security Solutions Malini Sud Avinash Sharma (R-
(AT) No. 58 of Vs. 1)
2018 Competition Commission of India & Ors.
With
15. | Competition App. | Raghunath Industry Pvt. Ltd. & Anr. Malini Sud Avinash Sharma (R-
(AT) No. 59 of Vs. 1)
2018 Competition Commission of India & Anr.
With
16. | Competition App. | Ecoman Enviro Solutions Pvt. Ltd. & Malini Sud Avinash Sharma (R-
(AT) No. 60 of Ors. 1)
2018 Vs.
Competition Commission of India & Ors.
With
17. | Competition App. | Fortifield Security Solutions Malini Sud Avinash Sharma (R-
(AT) No. 61 of Vs. 1)

2018

Competition Commission of India & Ors.

With




18. | Competition App.
(AT) No. 67 of
2018

LAHS Green India Pvt. Ltd. & Anr.
Vs.

Competition Commission of India &
Ors.

With

Sameer Abhyankar

Avinash Sharma (R-
1)

19. | Competition App.
(AT) No. 68 of
2018

Saara Traders Pvt. Ltd. & Anr.

Vs.

Competition Commission of India &
Ors.

Aditi Sharma

Avinash Sharma (R-
CC)

Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Chairperson

-sd/-
Registrar



http://www.nclat.nic.in/

